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IN THE HON’BLE NATIONAL GREEN TRIBUNAL, NEW DELHI 
 
 
IN THE MATTER OF: O.A. No. 627 of 2022 
 
 I.A. No. 858/2023 
 
 
Prakash Yadav …Petitioner 

Vs 

State of Haryana and Others …Respondents 

 
 

REPLY ON BEHALF OF RESPONDENT NO.6 

i.e. PUBLIC HEALTH ENGINEERING 

DEPARTMENT IN COMPLIANCE OF ORDER 

DATED 21.10.2024. 

 
1. That in compliance of the order dated 21.10.2024 of this Hon’ble Tribunal, present 

reply is being filed by Sh. Vinay Prakash Chauhan, Executive Engineer, Public Health 

Engineering Division No. 1, Rewari for Rewari Town and Sh. Ravinder Kumar, 

Executive Engineer, Public Health Engineering Division, Bawal, for Bawal & Dharuhera 

Town, Distt. Rewari. Previously four reply had already been filed by Public Health 

Engineering Department on behalf of respondent No. 6 on dated 28.03.2023, 

23.04.2023, 18.09.2023 & 09.05.2024 in compliance of the order dated 18.01.2023, 

29.03.2023, 24.04.2023 & 07.02.2024 of Hon’ble Tribunal respectively.  

2. The Hon’ble NGT vide order dated 21.10.2024 directed that:-  

“As learned Counsel appearing for Public Health Engineering Department, Rewari, 

Haryana requested that he may be allowed two weeks time to file objections on report 

submit by Central Pollution Control Board on dated 18.10.2024”. 
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3. That the Respondent No. 6 had already pointed out in previously reply filed on dated 

23.04.2023 that some industrial activities were found & their untreated effluents 

are un-authorizedly released in domestic sewerage network. The un-authorized 

released industrial effluents are coming to STP’s & affecting the functionalities of STP’s 

alongwith the standard parameters of treatment. As per direction issued by Hon’ble 

NGT vide order dated 24.04.2023 in “point no. 22 (ii) That the untreated industrial 

effluents are not discharge in municipal sewer and action taken report in this 

regard be filed by respondent no. 2 HSPCB after obtaining and compiling the 

requisite information”. After that Regional Officer, Haryana State Pollution Control 

Board, Dharuhera, Distt. Rewari had taken action on 21 No. Industrial Units in Rewari 

Town (The Detail of Industries & Action Taken on each Unit are annexed as 

Annexure R-1) because it is sole duty of enforcement department i.e. HSPCB to ensure 

to dispose off industrial effluent in legal manner without any concerned of answering 

respondent. 

4. That in compliance of direction issued by Hon’ble NGT vide order 21.10.2024:- 

The Central Pollution Control Board on dated 18.10.2024 submitted status report 

regarding discharging of sewage from STP’s in Distt. Rewari in Court of Hon’ble NGT. 

The analysis report of Central Pollution Control Board clearly indicates that some 

industrial effluents are being mixed into domestic sewer. Regarding this Public Health 

Engineering Department Rewari enquire the matter by deputing a team of PHED 

officials at local level and various departments relating to industrial units were 

contacted and after that submitted the list of 147 Industrial Units (116 Units in 

Rewari Town &  31 Units in Dharuhera Town) vide memo no. 8809 dated 28.10.2024 
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(Annexure R-2), list of 15 Industrial Units vide memo no. 8904 dated 30.10.2024 

(Annexure R-3) and list of 07 Industrial Units vide memo no. 8908 dated 02.11.2024 

(Annexure R-4) to Regional Officer, Haryana State Pollution Control Board, 

Dharuhera, District Rewari for inspecting, checking & stopping the unauthorized 

industrial waste water to the domestic sewage. Due to mixing of untreated industrial 

effluent into domestic sewage, the alarming situation occur at STP’s because STP’s of 

PHED Distt. Rewari are designed only for treatment of domestic sewage. The 

enforcement department i.e. HSPCB has to ensure to dispose off industrial effluent in 

legal manner without any concerned of answering respondent. As per knowledge of 

PHED, Rewari no action taken by HSPCB to till date on the industrial units details 

recently provide by PHED, Rewari. 

5. That in compliance of direction issued by Hon’ble NGT, The Public Health 

Engineering Department Rewari requested to The Jamia Millia Islamia University 

(The Central Government University), New Delhi vide memo no. 8406-07 dated 

21.10.2024 (Annexure R-5) for submission of comprehensive report of various 

STP’s under the jurisdiction of Public Health Engineering Department, Distt. Rewari. 

The University officials visited all 05 no. STP’s and collected composite samples for 

inlet & outlet of STP’s and 05 no. locations where the industries are working in both 

side of domestic sewerage network in presence of PHED officials on dated 

24.10.2024 and conducted the 24 hour sampling on October 24-25, 2024. The 

Sample collected from inlet & outlet of 05 no. STP’s and 05 no. suspected points of 

un-identified source which would be mixing industrial effluent in domestic sewage 

were analyzed (analysis report, Observation of various STP’s based on the 
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analysis of samples and findings submitted by Jamia Millia Islamia University, 

New Delhi email dated 07.11.2024 are annexed as Annexure R-6). The Report is 

as under:- 

(A) Summary of various parameters of STP’s (05 no.) located in Rewari District 

under the jurisdiction of PHED 

 

STP Name & 
Sampling 
Location/ 
Parameters 

pH 
value 

COD 
(mg/L) 

BOD (3 
days at 
27°c 
mg/l)) 

TSS 
(mg/L) 

Total 
Nitrogen 
(mg/L) 

Total 
Phosphorous 
(mg/L) 

Total 
Coliform 
(MPN/100 
ml) 

Prescribed 
Limit for 
Outlet 

5.5- 9 50 10 20 10 1 Less than 
100 

(1) 8 MLD STP at Nasiaji Road on MBBR With Anoxic Tank for Rewari Town 

Inlet  8.3 875 325 1850 18.7 7 
 

80 x 109 

Outlet  7.25 42 9.7 13 7.6 1 
 

78 

(2) 16 MLD STP at Nasiaji Road on SBR Technology for Rewari Town 

Inlet  8.25 875 325 1850 18.7 7 
 

80 x 109 

Outlet 7.3 44 9.4 16 2.5 0 
 

79 

(3) 3 MLD STP at Nangli Parsapur Road on MBBR with Tertiary Treatment for Bawal Town 

Inlet  8.4 889 521 830 21.30 4 
 

32x 109 

Outlet 7.4 34 5 5 1.5 0 
 

55 

(4) 9.5 MLD STP at Kharkhara on SBR Technology for Dharuhera Town 

Inlet  8.35 
 

557 291 730 23.70 3 72 x 108 

Outlet  7.5 
 

42 8.9 8 2.6 0 65 

(5) 6.5 MLD STP , Village Kaluwas on MBBR Technology for Rewari Town 

Inlet 8.26 
 

311 208 1010 23 5 41x 109 

Outlet  7.28 
 

95 24 19 3.75 1 85 
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(B) Analysis Result of 05 no. location where the industries are working in both side 
of domestic sewerage network 

STP Name & 
Sampling 
Location/ 
Parameters 

pH 
value 

COD 
(mg/L) 

BOD (3 
days at 
27°c 
mg/l)) 

TSS 
(mg/L) 

Total 
Nitrogen 
(mg/L) 

Total 
Phosphorous 
(mg/L) 

Total 
Coliform 
(MPN/100 
ml) 

(1) Uttam Nagar Near Ford Agency (Pipe Industry, Metal Industry & Chemical Industry are working) 

  
9.3 

 

 
3270 

 
1815 

 
3042 

 
42.2 

 
8 

 
- 

(2) Uttam Nagar Delhi Road (Pipe Industry, Automobile Industry & Metal Industry are working) 

  
9.1 

 

 
3420 

 
1830 

 
3240 

 
43.50 

 
9 

 
- 

(3) Gali No.1 Shanti Vihar (Copper & Metal Industry are working) 

  
8.8 

 

 
3442 

 
1420 

 
5687 

 
28.20 

 
11 

 
- 

(4) Gali No.2 Shanti Vihar (Copper & Metal Industry are working) 

  
8.1 

 

 
3386 

 
1398 

 
5598 

 
27.93 

 
8 

 
- 

(5) On Pranpura Road, Bawal (Unidentified Industry are working) 
  

8.28 
 

 
1586 

 
700 

 
1769 

 
36.24 

 
7 

 
- 

 

(A) Observation given by University as per analysis result of various STP’s as under:- 

(1) During the sampling it was found that Kaluwas STP of Rewari is under upgaradtion 

from 6.5 MLD STP on MBBR Technology to 10 MLD STP on SBR Technology. 

(2) During the sampling it was found that the chlorination of treated effluent is being done 

just before pumping station. Now additional chlorination unit installed just after final 

treatment of treatment unit of plant to ensure killing of harmful bacteria before final 

disposal. 

(3) The BOD & COD of raw sewage from 16 MLD & 8 MLD STP of Rewari Town & 3.0 MLD 

STP of Bawal Town are much higher than typical concentration defined value into 

CPHEEO Manual. 
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(4) The result parameters of raw sewage are clearly indicate that the industrial effluents 

is being mixed into domestic sewage of 16 MLD, 8 MLD of Rewari Town & 3 MLD of 

Bawal Town. 

(5) The sewage sample was also collected from 04 point of Rewari Town and 01 point of 

Bawal Town by University official which are suspected point to un-identified source of 

mixing of industrial effluent.  The analysis result of all 04 point of Rewari Town and 01 

point of Bawal Town are as under:- 

(a) Rewari Town    - COD is 6 times higher than CPHEEO manual value. 

   – BOD is 5 times higher than CPHEEO manual value. 

(b) Bawal Town    - COD is 3 times higher than CPHEEO manual value. 

   – BOD is 2 times higher than CPHEEO manual value. 

(6) Recently the CPCB official team collected sample from Inlet & outlet of all STP’s and 

same were analyzed and the various parameter i.e. BOD & COD are found much higher 

side as under:- 

(i) 16 MLD STP, Rewari – COD is 9 times higher than CPHEEO manual value. 

 – BOD is 8 times higher than CPHEEO manual value. 

(ii) 8 MLD STP, Rewari    – COD is 9 times higher than CPHEEO manual value. 

   – BOD is 8 times higher than CPHEEO manual value. 

(iii) 3 MLD STP, Bawal     – COD is 3 times higher than CPHEEO manual value. 

    – BOD is 2 times higher than CPHEEO manual value. 

(B) Findings  

(1) The Kaluwas STP of Rewari Town is under upgaradtion from 6.5 MLD STP on MBBR 

Technology to 10 MLD STP on SBR Technology. 
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(2) Now additional chlorination unit has been also installed just after final treatment of 

treatment unit of 05 no. STP’s to ensure killing of harmful bacteria before final disposal. 

In addition to already installed chlorination system. 

(3) The Rewari District having 03 Towns i.e. Rewari Town, Bawal Town & Dharuhera 

Town, the industrial units are established which are very close to domestic sewage 

network. 

(4) The analysis report of University as well as CPCB which clearly shows that industrial 

effluent is being mixed into domestic sewerage network. 

(5) All the 5 no. STP’s of PHED Rewari are designed only for treatment of domestic 

sewerage not for industrial effluent. 

(6) It is advised to PHED that the matter of mixing of industrial effluent into domestic 

sewage should be taken up with Enforcement Department and requested to take 

appropriate action to avoid mixing of industrial effluent into domestic sewage in future 

for proper working of STPs as per their respective design standards.  

6. The reply on findings given in status report by CPCB on dated 18.10.2024:- 

(1) All 05 STP’s under the jurisdiction of PHED are operational. It is further intimated 

that the Kaluwas STP of Rewari Town is under up-gradation/ re-habilitation from 

6.5 MLD STP on MBBR Technology to 10 MLD STP on SBR Technology. 

(2) Out of 05 inspected STP’s under the jurisdiction of PHED, The treated effluent of 3 

MLD STP Bawal is being discharged into Gram Panchayat Land of village Pawti not 

in Massani Barrage and remaining 04 no. STP’s (8 MLD & 16 MLD STP Nasia Ji, 6.5 

MLD STP at Kaluwas of Rewari Town and 9.5 MLD STP of Dharuhera Town) treated 

effluent are discharging into Massani Barrage. 
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(3) It is also clarified that CPCB team took samples just after the outlet of SBR/clarifier 

of MBBR to check the sample test results of individual STP and thus functioning of 

STP accordingly. The same pattern was followed in collecting the sample in other 

STP also whereas chlorination system is installed on all the STP’s (photo attached) 

just before pumping station of treated effluent. Further, Additional chlorination unit 

has also been installed now just after final outlet of the treatment unit of all 05 no. 

STP’s to ensure proper functioning of individual STP by killing of harmful bacteria 

before final disposal. 

(4) Based on the analysis report submitted by Jamia Millia Islamia University, New Delhi 

email dated 07.11.2024 all 04 no. STP’s (8 MLD & 16 MLD STP Nasia Ji of Rewari 

Town, 3 MLD STP for Bawal Town and 9.5 MLD STP of Dharuhera Town) are found 

complying with prescribed standard fixed by HSPCB vide letter dated 02.07.2020 

and 01 no. STP (6.5 MLD STP at Kaluwas of Rewari Town) is found complying with 

prescribed limit as per design standard as applicable before 02.07.2020. Even after 

receiving higher value of BOD & COD in outlet of all the STP’s PHE Department, 

Rewari is making every sincere efforts to achieve the parameters as fixed by 

the HSPCB before its disposal.   

7. Submission of PHE Department:- 

Public Health Engineering Department Rewari already intimated to Hon’ble NGT on 

23.04.2023 regarding Industrial activity were found & their effluents are un-

authorizedly released in Domestic Sewer. Further on the Analysis result submitted by 

CPCB on dated 18.10.2024, Public Health Engineering Department Rewari provided 

the list of 169 No. Industrial Units to Regional Officer, HSPCB, Dharuhera, District- 
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Rewari for inspecting, checking & stopping the unauthorized industrial waste water to 

the domestic sewage. Some of the facts and submissions to take cognizance on the 

findings report submitted by CPCB on dated 18.10.2024 are as under:-  

(i) The Rewari District having 03 Towns i.e. Rewari, Bawal & Dharuhera Town, the 

industrial units are established which are very close to domestic sewage network. 

(ii) All the 5 no. STP’s of PHED Rewari are designed only for treatment of domestic 

sewerage not for industrial effluent. 

(iii) The CPCB taken the single sample of sewage on dated 10.09.2024 around 09:00 AM 

and analysis result of raw sewage COD (3906) and BOD (2090) of 16 MLD & 8 MLD 

STP of Rewari Town clearly indicates that untreated industrial effluents coming to STP’s 

which may be released by industries in early morning or it may be in late night which is 

evident from the higher concentration of COD & BOD (9 times & 8 times respectively). 

(iv) The Jamia Milia Islamia University, New Delhi taken the composite sample of sewage on 

dated 24.10.2024 & 25.10.2024 and analysis result of raw sewage COD and BOD of 8 

MLD & 16 MLD STP of Rewari Town and 3 MLD STP of Bawal Town are much higher 

than typical concentration (analysis report submitted by Jamia Millia Islamia 

University, New Delhi email dated 07.11.2024 are annexed as Annexure R-6) 

defined value of domestic raw sewage in CPHEEO manual and results clearly indicates 

that untreated industrial effluents are released by industries in domestic sewage. In 

presence of untreated industrial effluent mixed in domestic sewage, so the 

existing STP’s cannot be sustainable to meet out the prescribed standard fixed by 

HSPCB in long term. 
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(v) The Hon’ble NGT may consider issue notice to 169 no. erring industrial units as 

more potentially mentioned in letter/ complaint dated 28.10.2024, 30.10.2024 & 

02.11.2024 sent to RO, HSPCB Dharuhera, District Rewari for effective 

implementation of the norm of industrial effluent. Further HSPCB may also be 

directed to ensure that industrial waste is properly handled by industries 

concerned and industrial waste should not get mixed into sewerage network, 

which as of now is being get in mixed without any checks at the end of HSPCB 

resulting high value of BOD & COD at inlet of STP’s causing obstruction in smooth 

functioning of the STP’s. 

In view of the submissions made herein above, it is humbly prayed that present 

reply may kindly be taken on record and kindly issue the direction to Regional Officer, 

Haryana State Pollution Control Board, Dharuhera, District Rewari to take the legal action 

for stopping the un authorized and illegal disposal of industrial effluent into the sewerage 

network of Rewari, Bawal & Dharuhera Town and ensure to dispose off industrial effluent 

in legal manner.  

                                                                                                           
 
 
 
Verification: 

Executive Engineer 
Public Health Engg Division  
No. 1, Rewari 
 
 
 

Verified at Rewari on 09 day of November, 2024 that contents of the above reply are true 

and correct as per information derived from the official record and legal submissions are being 

made as per legal advice. 

                                                                                              
Executive Engineer 
Public Health Engg Division 
No. 1, Rewari 
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Annexure R-1 
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Annexure R-2 
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The Detail List of Industries submitted to RO, HSPCB Rewari 
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Executive Engineer 

        Public Health Engg. Division No.1 
        Rewari 
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The Detail List of Industries submitted to RO, HSPCB Rewari 

 

 
 

                                                                                             
Executive Engineer 

        Public Health Engg. Division No.1 
        Rewari 
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Annexure R-3 
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The Detail List of Industries submitted to RO, HSPCB Rewari 

 
 

                                                                                            
Executive Engineer 

        Public Health Engg. Division No.1 
        Rewari 
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Annexure R-4 
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The Detail List of Industries submitted to RO, HSPCB Rewari 

 

                                                                                             
Executive Engineer 

        Public Health Engg. Division No.1 
        Rewari 
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Annexure R-5
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Annexure R-6 
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The Installed additional Chlorination System at 8 MLD STP at Nasia Ji, Rewari 
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The Chlorination System already installed at 8,16 & 6.5 MLD STP for combined 
Chlorination at Nasia Ji, Rewari 
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The Installed additional Chlorination System at 6.5 MLD STP at Kaluwas, Rewari 
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The Installed Chlorination System at 9.5 MLD STP at Dharuhera Town 
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The Installed Chlorination System at 9.5 MLD STP at STP Bawal Town 
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